MONTHLY SALIENT STATISTICS OF CASES REGISTERED / DISPOSED BY NHRC DURING DECEMBER, 2020

(data as on 05.01.2021)

L No. of cases No. of cases Pendency as
Nature of incident . .
registered disposed on date

CUSTODIAL DEATH (POLICE) (Inc. Code 807) 6 5 314
CUSTODIAL DEATH (JUDICIAL) (Inc. Code 301) 112 99 3083
DEATH IN POLICE ENCOUNTER (POLICE) (Inc. Code 812) 6 13 522
BONDED LABOUR (Inc. Code 601) 34 78 586
CHILDREN (Inc. Code 100-117) 41 62 501
WOMIEN (Inc. Code 1300-1316) 487 407 2260
SC/ST/OBC (Inc. Code 1900-1909) 82 99 587
OTHERS 5995 4210 10784

TOTAL 6763 4973 18637

SUO-MOTU Cognizance / Human Rights Defenders Cases registered during the month of December, 2020

No. of cases No. of cases Pendency as
registered disposed on date
SUO-MOTU 1 1 138
HRD 10 19 133

Cases where NHRC recommended Monetary relief during the month of December, 2020

No of Cases Amount

Nature of incident recommended (in
Rs.)
CUSTODIAL DEATH (Judicial) 1 300,000
CUSTODIAL DEATH (Police) 1 300,000
CUSTODIAL TORTURE 2 800,000
ALLEGED CUSTODIAL DEATHS IN POLICE CUSTODY 2 200,000
TOTAL 6 1,600,000




